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SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

BEFORE THE REG STRAR S. G SHAH

Petition(s) for Special Leave to Appeal (Civil) No(s).20777/2005

(From the judgenent and order dated 12/08/2005 in W, No. 7232/2004
of The H GH COURT OF BOVBAY)

ASHOK SADHURAM MULCHANDANI Petitioner(s)
VERSUS
NEELI MA SADANAND VARTAK & ORS. Respondent ( s)

(Wth appln(s) for permission to file additional docunents and
prayer for interimrelief and office report ))

W TH SLP(C) NO. 4436 of 2006

(Wth prayer for interimrelief and office report)

Date: 16/10/2006 This Petition was called on for hearing today.

For Petitioner(s)
M. Shivaji M Jadhav, Adv.

For Respondent (s)
M. S.C. Birla, Adv
M. V.N Raghupathy , Adv

Ms. Asha G Nair, Adv.

UPON hearing counsel the Court nade the foll ow ng
ORDER

Fresh notice to respondent No. 7 by Regd. A D. Post.

List the matter on 14.12. 2006.

(S. G SHAH)

Regi strar



